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PREMALATA BEHUR IA & 	---APPLIcAI?rs 
ABHIMAN1U BEHURIA 

-VERS US — 

UNION OP INDIA & OTHERS ---R$SPONDENTS 
a.. 

De lay, 
t 
incp in giving consideration to the 

prayer for compassionate emp1oymenthad 

compelled the applicants to file the present 

O.A. under Section In of the AT Ar-t,185, 

By filing a counter dtd.15.4.05, the 

Respondents had disclosed that the competent 

authority has already approved the proposal 

for providina a compassionate employment in 

Group-C category to the Applicant Nb.2 

subject to fulfilment of the criterias such 

as passing of written test, medical test, 
original 

verification ofocuments etc. In para-6 

of the said counter, the Respondents pointed 

out to coiwlete the entire exercise within 

four months from 15.4.05. Although more than 

8 months have lapsed in the mean time, the 

Respondents ha!e not yet given employment 

to the Applicant ND.20 

In course of hearing, Z.N.R.Routray, 

Ld,Counsel for the applicant states that a 

written test was taken from the Applicant 

!t.2 during the month of July,2005. Verifica-

tion of the documents have already been taken 

by one Welfare Inspector of the Railways, 

by visiting nati place of the app 3icant. 

Mr.S.K.Ol ha,Ld.Counsel appearing for the 

Railways have disclosed, in course of the 
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hearing, that some time may be qeanted to the 

Respondents to complete the exercise and to 

provide en employment on compassionate ground 

to the Applicant .2. 

In the aforesaid premises, this O.A.  is 

allowed requiring the Respondents to complet 

the preliminary exercise for providing an 

ernplyment on compassionate around to the 

Applicant M ,2 within a period of 90 days. 

N, costs. 

Send copies of this order to the Respond 

ents and free copies of this order be also 

handed over to the Counsel appearinq for 

toth the parties. 	 - 

Meiier(J) 


